CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH

O.A.N0.1847/2001

Hon’hble Shri Govindan S. Tampi, Member (A)
Hon’ble Shri Shanker Raju, Member (J)

New Delhi, this the 26th day of July, 2001
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2. The Director General (Works)
CPWD, Nirman Bhawan
New Delhi. ... Respondents
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By Mr. Shanker Raju, Member (J):

counsel Tor the app

nt case is that he has been Blaced -under
5 , ~ suspension vide  order dated 24.4.2001 on the ground

that the offence has been under trial.

3. Wwe findg Trom the record that FIR
No,.RC-DA1-1988-A-0023 dated 25.3.13%88 under section
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by the applicant against the order of suspension on
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